
NATIO NAL COMPANY LAW TRIBUNAL
MtJMBAI BENCH. MUMBAI l8

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE CUM ORDER SHEET OF THE HEARINC OF MUMBAI BENCH OF THE
NATIONAL COMPAI.IY LAW TRIBUNAL ON 13.11,2017

NAME OF THE pARrrES: Dalip Singh Tuli & Ors.

Tuli Hoters wt.r-talfors.

SECTION OF THE COMPANIES ACT: 397 /39a ol the Companies Act 1956a\d241/242 of tie Companies Act, 2013.

CORAMI Present

D SIGNATI

C.P No. 465/{MAH)/2O17
t.A. NO.7t 12017

SHRI B. S.V. PRAXASH KUMAR
MEMBER (J)
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Petitioner side is absent, Respondent is present. List this Application on

d/-
V. NALLASENAPATHY
\ldrnber (Teclmical)

B.S.V. PRAKASH KUMAR
Mcmbor (Judi!iil)
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